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AT Tt A JEE,
s 17 famre
T, faATE =% et
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121 1925/334

et 3

0.0753

ElEERERIP ]

122 1926/334

et 3

0.0518

TS o AT ATH

123 2060/130

0.1355

e

124 279

T 1

0.0061

ATALHT [eraT Tiaar
AT AT FHT g
T FAE HST TA [
FAE

125 334/1

0.0562
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Tl THAATT ITEIETY,
GRSt o AT ATH
126 ||356 fAsft GAACIEE 0.0101|[==T =t o, ST
T et foreft ae T
STHLHT FTETIT
e T ATH: TILOAT ST
127 ||2992 AT et 2 0.0161 [T 57 FTHT
128 ||2993 AT et 2 0.0404|fTTTH 157 FTHT
129 2994 TCHRTE KES 0.0243|[fE=TH TT qTER
130 2995 TR RELS| 0.0404/ =T T AEFER
131 2996 st Y 2 0.0809|[TSTT T ST et
132 2007 T kE& 0.3236| | TT qTHRT
133 2998 refy T e 0.4449|[FTHEAT FAT TadT T
o foig
134 2999 TCHRT LRECIES 0.0809|[f=TH TT HTHT
Total 6.795

[*T. . RI/DPP/AP/2016-17/1039]/3D]
g FHiET, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 20th January, 2026

S.0. 283(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, 1039-E Dated:28/02/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for building (widening/two lane with paved shoulder/four laning etc.,), maintenance,
management and operation of NH-927A in the stretch of land from Km. 193.560 to Km. 226.100 (Swaroopganj-
Kherwara-Banswara-Rajasthan/MP Border) in the District of Dungarpur in the State of Rajasthan, hereby declares its
intention to acquire such land.

And whereas the substance of the said notification has been published in "Rajasthan Patrika on 08.03.2025
and Dainik Bhaskar on 11.03.2025" ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;
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And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH-927A in the stretch of land
from Km. 193.560 to Km. 226.100 (Swaroopganj-Kherwara-Banswara-Rajasthan/MP Border)
in the District of Dungarpur in the State of Rajasthan.

State: RAJASTHAN

||District: DUNGARPUR

SI. No. Survey/Plot

Number

Type of Land

Nature of
Land

Area
(in Hectares)

Name of Land
Owner/Interested
Person

Lt | 2

6

|Taluk: Sagwara

|Village: Bhachadiya

1 602

Private

Residential
Awasiya

0.0531

Indialal S/O Dhulji

2 680/625

Private

Sukhi 3

0.1618

Durga Devi W/O Hari
Prakash Roat

Village: Tamtiya

3 2837

Private

Residential

0.0095

DHULESHWAR,
PRAKASH, BHANIJI S/O
DUNGAR RAMBA W/O
DUNGAR

4 2896

Private

Chahi 1

0.0566

ISHWARLAL,
DEVSHAKAR S/O
BHIMJI HISSA 1/2,
JAGDISH, DINESH,
GAYTRI VEENA HISSA
1/2

5 295172

Private

Chahi

0.0535

KANIJI S/O RAMA
HISSA 1/4 JAYESH,
PINKI, BHARAT S/O
HEERA VIMLA W/O
HEERA HISSA 1/4 JIVI,
MEER D/O DHULA
PARI W/O DHULA
HISSA 1/2

6 3108/2

Private

Residential

0.0242

GRAM PANCHYAT
TAMTIYA

7 3348

Private

Chabhi 1

0.0161

JAYANT S/O
MADHUKAR, SHANTI
PATNI MADHUKAR

8 3739/2949

Private

Sukhi 3

0.1516

ASHOK KUMAR,
MAHESHCHANDRA
S/O0 GOVINDRAM

9 3760/2

Private

Residential

0.0325

BHAVNA W/O
JAYPRAKASH HISSA
1/2 NEEMA W/O
DINESH HISSA 1/2

Village: Jethana

10 10606/4528

Private

Residential

0.0081

KANTA W/O RAMESH
HISSA 1/4, CHIRAG S/O
ISHWARLAL HISSA
1/6, DHANESH S/O
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PANKAJ CO SEEMA
HISSA 1/12 PARESH
S/O ISHWARLAL
HISSA 1/3 BHUMI D/O
PANKAJ CO SEEMA
HISSA 1/12 , SEEMA
W/O PANKAJ HISSA
1/12

11

10798/1406

Private

Sukhi 3

0.0081

DEVENG S/O KEVALIJI
PATEL

12

10836/4548

Private

Sukhi 3

0.0081

VARSHA W/O VINOD
HISSA 1/2, VINOD S/O
KEVALIJI HISSA 1/2

13

10861/10507

Private

Residential
Awasiya

0.0242

MANGALIJI S/O MANA
HISSA 1/2, MEER W/O
MANGALIJI HISSA1/2

14

10907/4548

Private

Sukhi 3

0.0404

KEVALIJI S/O PEMIJI
HISSA 172, SHANTI
W/O KEVALJI HISSA
1/2

15

10982/10507

Private

Aabadi

0.0161

GRAM PANCHAYAT
JETHANA

1315

| |Government

||Padat

0.0485

[STATE GOVERNMENT

17

1484/2

Private

Sirma 2

0.0486

JAGU S/O DAIYA
HISSA 1/5, DEVA S/O
DAIYA HISSA 1/5,
BADI W/O DAIYA
HISSA 1/5, RAJU D/O
DAIYA HISSA 1/5,
HUKI D/O DAIYA
HISSA 1/2

18

1529

Private

Sukhi 2

0.0012

RAMESH S/O SAVIJI
HISSA 1/2, SUKHI D/O
SAVIJI HISSA 1/2

119

111599

| |Government

| |Charagah

0.0485

|CHARAGAH

20

2603/1

Private

Residential

0.0125

SUKHDEV S/O
SHIVRAM

21

[l4530/1

| |Private

||Beed

0.0161|(GOKALJI S/0 DHULA

122

1453072

| |Private

||Beed

0.0161/[RUPJI S/O DHULA

23

|l4951

||Govemment

||Road

0.0032|[STATE GOVERNMENT

|Village: Govadi

24

1019

Private

Sirma 2

0.2001

AMRATLAL S/O
HEERA HISSA 1/4,
GEETA D/O HEERA
HISSA 1/4, RAJENDRA
S/O HEERA HISSA 1/4,
VEENA D/O HEERA
HISSA HISSA 1/4

25

1022

Private

Sirma 1

0.0728

ASHOK S/O
KASHINATH HISSA
1/12. UPENDRANATH
S/O0 DURGASHANKAR
1/50, KUSUMKANT S/O
DURGASHANKAR
HISSA 1/50,
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JYOTSANA D/O
KAMLASHANKAR
1/40, JYOTIRMAY S/O
KAMLASHANKAR
HISSA 1/40, JASHODA
D/O KASHINATH
HISSA 1/12, JITENDRA
S/O KASHINATH
HISSA 1/12
DUSHYANT S/O
GAJANAND HISSA
1/70, DILIP S/0
KASHINATH HISSA
1/12, DIVYANSH S/O
NAGENDRABHUSHAN
HISSA 1/200,
NIRMALA D/O
KASHINATH HISSA
1/12, PRADIP KUMAR
S/O KANAIYALAL
HISSA 1/40, BHAVNA
D/O MAHENDRANATH
HISSA 1/40, BHAVESH
S/O MAHENDRANATH
HISSA 1/40, MATHILI
S/O
NAGENDRABHUSHAN
HISSA 1/200, MUDITA
D/O
NAGENRABHUSNAN
HISSA 1/200, MAYA
D/O KANIAYLAL
HISSA 1/40,
RATNAMBARA D/O
KAMLASHANKAR
HISSA 1/40, RAMILA
D/O GAJANAND HISSA
1/70, RIDDHI D/O
DURGASHANKAR
HISSA 1/50, LAKSHMI
D/O GAJANAND HISSA
1/70,
LAKSHMINARANYAN
S/O KASHINATH
HISSA 1/12, LATA W/O
NAGENDRBHUSHAN
1/200, LATIKA D/O
MAHENDRANATH
HISSA 1/40, VINOD S/O
GAJANAND HISSA
1/70, SHANTI W/O
GAJANAND HISSA
1/70, SAMBHAVI D/O
NAGENDRABHUSHAN
HISSA 1/200, SHIVANI
D/O DURGASHANKAR
HISSA 1/50, SURYA
D/O GAJANAND HISSA
1/70 HEMLATA D/O
GAJANAND HISSA
1/70, HEMAGINI D/O

GAJANAND 1/70,
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HIRANYMAYI D/O
KAMLASHANKAR
HISSA 1/40,
HIRALAKHAMI W/O
KANHAIYALAL HISSA
1/40, HEENA W/O
DURGASHANKAR
HISSA 1/50

26

12

Private

Residential
Awasiya

0.0109

STATE GOVERNMENT

27

12/1

Private

Residential
Awasiya

0.0026

NAGARAPALIKA
SAGWARA

28

1989

Private

Sukhi 1

0.0036

FATEHLAL S/O
PARBHU HISSA 3/8,
BHAGWATI D/O
PRABHU HISSA 5/24,
RAMESH S/O PRABHU
HISSA 5/24 MOHIT
KUMAR PATHAK S/O
NARESH PATHAK
HISSA 5/24

29

11990/1

| |Private

[Sukhi 1

0.0162

|MANIYA S/O KHEMA

30

1990/2

Private

Sukhi 1

0.0162

ANIL S/O PANNA
HISSA 1/5, GAYATRI
D/O PANNA HISSA 1/5,
, RAJENDRA S/O
PANNA HISSA 1/5, ,
BHAVNA D/O PANNA
HISSA 1/5, HANTI W/O
PANNA HISSA 1/5,

31

1994

Private

Sukhi 1

0.002

DAYALAY S/O
NATHU, NANU S/O
KACHRA, REVA W/O
NATHU, SUKHA S/O
KACHRU

32

2014

Private

Beed

0.0161

URMILA D/O
ISHWARLAL HISSA
1/20, KETNA D/O
INDRADEV HISSA
1/16, KRISHNAKANT
S/O ISHWARLAL
HISSA 1/20, KANTA
DEVI W/O
ISHWARLAL HISSA
1/20, KAMINI D/O
INDRADEV HISSA
1/16, KISHOR S/O
ISHWARLAL HISSA
1/20, DEVILAL S/O
SHANKERLAL HISSA
1/4, NARENDRA S/O
ISHWARLAL HISSA
1/20, PARESH S/O
KANTILAL HISSA 1/16,
PARESH S/O
KANTILAL HISSA 1/16,
PUSHPA DEVI W/O
KANTILAL HISSA 1/16,
RAHUL S/O
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INDRADEV HISSA
1/16, RITA D/O
KANTILAL HISSA 1/16,
SHALINI D/O
KANTILAL HISSA 1/16,
HITESH S/O
INDRADEYV HISSA 1/16
HISS

33 2048

Private

Sirma 1

0.0495

MAHESH S/0 MOGIJI
HISSA 1/4 RUPLAL S/O
HARENG HISSA 1/2,
SHAILESH S/0O MOGIJI
HISSA 1/4

34 2048/1

Private

Sirma 1

0.0162

SIMA W/O NILESH
KUMAR, GATULAL
S/O HAKARJI HISSA
1/6, DEVENGE S/O
HAKARIJI HISSA 1/6,
BHAGWAN S/O
HAKARIJI HISAA 1/6,
MANGAL S/O
HAKARIJI HISSA 1/6,
RAMBA D/O HAKARIJI
HISSA 1/6, LILI D/O
HAKARIJI HISSA 1/6

35 2092

Private

Beed

0.0403

RAMANLAL S/O KURA
PATEL

36 2094

Private

Sirma 1

0.0566

ANJALI D/O
LALSINGH HISSA 1/12,
ASHISH SINGH S/O
BHAGWAT SINGH
HISSA 1/12, KALPANA
D/O DALPAT SINGH
HISSA 1/6, KISHOR S/O
DALPAT SINGH HISSA
1/6, JASODA W/O
DALPAT SINGH HISSA
1/6, PANKAJ S/O
BHAGWAT SINGH
HISSA 1/24, MANJULA
W/O BHAGWAT
SINGH, LALIT SINGH
S/O DALPAT SINGH
HISSA 1/6, VIMLA W/O
BHAGWAT SINGH
HISSA 1/24, SHWETA
W/O LALSINGH HISSA
1/12

37 |[2097

|Private

||Sirma 1 ||

0.0256

[VELJI S/O VAJA

38 2101

Private

Sirma 1

0.2566

NAGII S/O PEMIJI
HISSA 1/3, SHIVRAM
S/O PEMIJI HISSA 1/3,
HUKI W/O PEMII
HISSA 1/3

39 2115

Private

Sirma 1

0.016

NARVDA W/O
RAMESH

40 2140/2

Private

Sirma 2

0.0161

ANIL S/O HARIJI HISSA
1/15, KAMLESH S/O
SHIVLAL HARJI HISSA
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1/15, KAILASH S/O
HARJI HISSA 1/15,
KIRAN D/O SHIVLAL
HARJI HISSA 1/15,
PUNIJILAL S/O
SHIVLAL HARIJI HISSA
1/15, PRIYANKA D/O
HARIJI HARJI HISSA
1/15, BHANII S/O
KARUPA HARJI HISSA
1/3 MAYA D/O
SHIVLAL HISSA 1/15,
RASI W/O SHIVLAL
HARJI HISSA 1/15,
VIMLESH D/O HARIJI
HISSA 1/15, SHANTI
W/O HARJI HISSA 1/15,

41

2142/2

Private

Sirma 2

0.0242

VASUDEV S/O
GAMIRA

42

2150/1

Private

Sirma 1

0.0532

MANOJ S/O NARAYAN
HISSA 172, MAMTA
D/O NARAYAN HISSA
1/2

43

2152/2

Private

Sukhi 3

0.0323

NARAYAN S/O
KHEMA

44

2190

Private

Sirma 1

0.0117

KAMLA D/O KURA
HISSA 1/4, JANI D/O
VASUDEYV HISSA 1/20,
DAYALAL S/O KURA
HISSA 1/4, PRIYANKA
D/O VASUDEV HISSA
1/20, MANJU D/O
VASUDEV HISSA 1/20,
RAMILA W/O
VASUDEV HISSA 1/20,
SUKHLAL S/O KURA
HISSA 1/4, HEMANT
S/O VASUDEV HISSA
1/20

45

2191

| |Private

|Sirma 1

0.0191]

[KALIYA S/0 JAGII

46

3649

Private

Residential

0.0153

RAKESH S/O
NATHURAM MEHTA
MAHRANA PRATAP
SANSTHAN HISSA 1/5,
RAJESH S/O
DAYARAM JOSHI
MAHARANA PRATAP
HISSA 1/5, HEMRAJ
S/0 MODJI BRAHMAN
HISSA 1/5, RAMSAN
S/O POONAMCHAND
BHIL HISSA 2/5

47

3658

Private

Sukhi 1

0.0115

ISHWARLAL S/O
DEVCHAND HISSA 1/3,
PRAKASH S/O
DEVCHAND HISSA 1/3,
PURSHOTTAM S/O
DEVCHAND HISSA 1/3

48

13659

| |Private

Sukhi 2

0.2686]

ISHWARLAL S/O
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DEVCHAND HISSA 1/3
PRAKASH S/O
DEVCHAND HISSA 1/3,
PURSHOTTAM S/O
DEVCHAND HISSA 1/3

49 4011/1

Private

Residential

0.0566

gram panchayat gowari
aabadi vistar hetu
aavantan pattadhari

50 4044/1

Private

Residential

0.0338

Kadana punarwas aabadi
sanstha

51 4273/4073

Private

Aabadi

0.2266

PUSHPA W/O
ISHWARLAL

52 4274/4073

Private

Residential

0.0647

ISHWARLAL S/O
NANIJI

53 4539/632

Private

Sukhi 1

0.008

DAYALAL S/O KUBER
HISSA 1/7, DINESH S/O
KUBER HISSA 1/7,
NARVADA D/O
KUBER HISSA 1/7,
MANULA D/O KUBER
HISSA 1/7, MENKA
W/O ROSHAN HISSA
1/21, MINAKSHI D/O
KALURAM HISSA 1/21,
RAMILA D/O KUBER
HISSA 1/7, SHANTI D/O
KUBER HISSA 1/7,
SUKANDHA PATNI
KALURAM HISSA 1/21

54 |l4540/632

|Private

([Suknhi 1 [

0.0527

|RAMANLAL S/O KURA

55 590

Private

Padat

0.0028

KACHRU S/O PEMIJI
HISSA 1/3 , BHURA S/O
PEMIJI HISSA 1/3,
SHIVRAM S/O PREMIJI
HISSA 1/3

56 59172

Private

Panchayat
Aabadi

0.0202

Gram Panchayat Gowari
aabadi vistar hetu
aavantan sanstha

57 591/3

Private

Panchayat
Aabadi

0.0485

Gram Panchayat Gowari
aabadi vistar hetu
aavantan sanstha

58 591/4

Private

Panchayat
Aabadi

0.054

Gram Panchayat Gowari
aabadi vistar hetu
aavantan sanstha

59 596

Private

Residential
Awasiya

0.0032

STATE GOVT

60 597

Private

Residential
Awasiya

0.0035

STATE GOVT

61 598

Private

Sirma 2

0.0242

HASUMATI W/O VIPIN
KUMAR

62 598/1

Private

Residential
Awasiya

0.0809

STATE GOVT

63 643

Private

Sirma 2

0.0299

BHAGWAN DTTAK
S/0 BAKOR

Village: Nandaud




26

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

64

3059/1

Government

Reccha Sukhi 2

0.0371

XEN OFFICE BHIKHA
BHAI SAGWARA
NAHAR PARIYOJNA

65

3060/1

Government

Reccha Sukhi 2

0.0921

XEN OFFICE BHIKHA
BHAI SAGWARA
NAHAR PARIYOJNA

66

3061/1

Government

Sukhi 2

0.0289

XEN OFFICE BHIKHA
BHAI SAGWARA
NAHAR PARIYOJNA

67

3505

Private

Residential
Awasiya

0.045

OMPRAKASH S/O
GOUTAMLAL HISSA
1/2, SHANKARLAL S/O
GOUTAMLAL HISSA
1/2

|Village: Gulabpura

l68

[[137/1

| |Government

||Padat‘ ||

0.0762]

ISTATE GOVT

69

197

Private

Sukhi 1

0.0388

KAMLESH KUMAR
S/O SHANKAR HISSA
1/48 VIRMAL S/O
SHANKAR HISSA 1/48,
SHANTI W/O
SHANKAR HISSA 1/48,
KALU GATU
MANILAL, BHURIJI
MANI SHARDA D/O
DOLA HISSA 6/8,
THAVRI BEVA DOLA
HISSA 1/8 SURTA
RAMILA VINA S/O
SHANAKR HISSA 3/48

70

416/137

Private

Sukhi 3

0.0588

KAMLA DEVI W/O
RAMANLAL

Village: Varda

71

210172

Private

Sukhi 1

0.0404

KURI D/O VELII 1/6,
KESAR D/O VELIJI
HISSA 1/6, GOKAL
W/O MOGII HISSA
1/18, NAVAL D/O
VELIJI HISSA 1/6, MANI
D/O MOGJI HISSA 1/18,
SUNDAR D/O VELIJI
HISSA 1/6, HIRJI S/O
VELIJI 1/6

72

2116

Private

Residential

0.0636

GRAM PANCHYAT
AABADI,

73

21482

| |Private

||Sukhi 1 [

0.004[NATHU S/0 KESHU

74

2339

| |G0vernment

”Road ||

0.0162]

ISTATE GOVT

75

4239/2105

Private

Sukhi 3

0.0364

DHULESHWAR S/O
NATHU

[Village: Bhiluda

76

|l10506/1614

| |Private

||Sukhi 3 I

0.0161|[NATHU S/O KALIYA |

77

10625/1444

Government

Government
School

0.008

GOVT UPPER
PRIMARY SCHOOL
GANESHPURI

78

|10926/10541

| |Private

||[Residential |

0.0041||BHARTI DEVI W/O
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DHARMENDRA
KUMAR MEHTA

79

10927/10541

Private

RESIDENTIAL

0.0041

VEENA W/O SURESH
CHANDRA DARII,
JAGDISH DATTAK S/O
CHUNNILAL SUTHAR
(11130/10927/10541,
11131/10927/10541)

80

10928/10541

Private

Residential

0.0041

DHULA, NEEMA, FULI,
S/O DEVIJI HISSA 4/5
DIPAK, SEEMA
HANTA S/O RAMESH
GEETA W/O RAMESH
HISSA 1/5

81

11030/368

Private

Sirma 2

0.0116

MUKESH HITESH S/O
KURA 2/3, BHAGWATI
W/O DHANESHWAR

DENDOR HISSA 1/3

82

[11031/368

| |Private

“Sirma 2

0.037

[KAMJI /0 LALU

83

1152

Private

Su. Ta.

0.0053

ARVIND DILIP REKHA
SHILA D/O
VISHVANATH HISSA
1/2 KAUSHALYA W/O
VISHVANATH HISSA
1/2

&4

1191

Private

Beed

0.0192

ASHOK JAWAHAR
SUNIL SUBHASH
KALAPI S/O RAMII
GANGA W/O RAMII
HISAA 1/5, GATULAL
S/O PRABHU HISSA 1/5
RAMESH S/0 KUBER
HISSA 1/5, NARAYAN,
PRAKASH KAMLA,
SAVITA D/O KACHRA
HISSA 1/6, BHAGWATI
LAKSHMI S/O HUKA
HISSA 1/8, KAMLESH
VISHAL, JAYESH S/O
KURIYA HISSA 1/40,
BHAGWATI W/O
KURIYA 1/120,
DEVENDRA LATA
SURESH S/O GANESH
9/160, SAVITA W/O
GANESH HISSA 3/160
BHAGWATI LAKSHMI
D/O HUKA HISSA 1/8

&5

1193

Private

Beed, Sirma 2

0.016

NARENDRA KUMAR
S/O JAGANNATH
JOSHI

11972

||Govemment

||Residential

0.012

|[AABADI BILANAM

87

1198/1

Private

Magri Beed

0.008

MANOHAR S/O

JAGNATH JOSHI

38

11982

| |Government

||Residential

0.0161/|[AABADI BILANAM

189

112002

| |Government

| |Residentaial

0.0323||AABADI BILANAM

90

132711

| |Private

||Sukhi 1

0.011/[RAMESHCHANDRA
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|ls/0 PREMIJI PATEL

91 1327/2

Private

Sukhii 1

0.0126

DEVILAL S/O PREMIJI
PATEL

92 1578

Private

Sukhi 1

0.0182

SHIVRAM S/O
KARUPA

93 1579

Private

Sukhi 1

0.0482

SHIVRAM S/O
KARUPA PATEL

94 1608

Private

Sukhi 2

0.0081

AMRUT DEVI W/O
DUNGAR PATIDAR

95 352 (10535 &10661)

Private

Residential

0.0089

PARESH S/O
ISHWARCHANDRA
HISSA 1/3 CHIRAG S/O
ISHWARCHANDRA
HISSA 1/6 NABAIG
DHANESH BHUMI D/O
PANKAJ HISSA 1/4
NABKIG VALI MASI
REKHA , KANTA W/O
RAMESH HISSA 1/4,
NATHU S/O KHATRA
HISSA 1/2 RATAN W/O
NATHU HISSA 1/2

96 355

Private

Sirma 2

0.0655

VALAIJIL, KALU, GAVRI
LEELA, HUKI D/O
DITIYA

97 356

Private

Sirma 2

0.0679

DAYA GANGA BHURIJI
BHIKHA S/O KHATRA
HISSA 4/5, KALI
SURIYA RAMUDI S/O
NATHU HISSA
3/20,PRAKASH PAYAL
GAYTRI HEMA D/O
RAMESH TULSI W/O
RAMESH HISSA 1/20

[Village: Dhanikalanji

98 67

Private

Magri Beed

0.0021

MOHANLAL S/O
HEMCHAND

|Village: Pardamoru

99 1102/1090

Private

Sukhi 2

0.0162

Bilanam Rajasthan
Government

1070/1067,
1068/1066)

100 17 (17/1,1065/17,

Common

Sukhi 1

0.0952

BILANAM STATE
GOVT KAMLA DEVI
W/O RAMANLAL
MAAL, KAMLESH
ANITA RAJKUMAR
SANSAR D/O
SHANKAR

101 333

Private

Sirma 2

0.0014

UDAYSINGH S/O
DAYARAM YADAV
HISSA 1/3 DHEERAJ
S/0 KANTILAL
MEHTA HISAA 2/3

102 374

Private

Magri Beed

0.0125

UDAYSINGH S/O
DAYARAM YADAV
HISSA 1/3 DHEERAJ
S/O KANTILAL
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|IMEHTA HISSA 2/3

103 49 (1098/49, Common Road / Sukhi 2 0.0683||BILANAM STATE
1099/49, 1105/1100, GOVT., KAMLESH
1106/1100) ANITA SANSAR D/O

SHANKAR DODIYAR

104 61 Government Road 0.008(|BILANAM STATE

GOVT
105 62 Private Magri Beed 0.0485||AASHA S/O KALU

HISSA 1/192, TULSI
W/O NANU HISSA
1/144, DINESH S/O
RAVII HISSA 1/72,
DIPESH S/O KALU
HISSA 1/192, NANI D/O
NATHU HISSA 1/32
PRABHU S/O NATHU
HISSA 1/32, BABLI D/O
BHEMIJI HISSA 1/24,
BANSHI S/O GATU
HISSA 1/128, BHURJI
S/O BHEMJI HISSA 1/2,
BHARAT S/O NANU
HISSA 1/144, MUKESH
S/O NANU HISSA
1/144, KACHRI D/O
KALU HISSA 1/192,
MANJU D/O KHEMA
HISSA 1/24 MANILAL
S/O NANU HISSA
1/144, MANJU D/O
RAVII HISSA 1/72,
MAYA D/O KALU
HISSA 1/192, MOHAN
S/O NATHU HISSA 1/32
REKHA D/O MANU
HISSA 1/144 RANJANA
D/O KALU HISSA 1/192
RAKESH S/O KALU
HISSA 1/192 RADHA
D/O NATHU HISSA
1/32, REENA D/O
GATU HISSA 1/128,
KURI D/O KEHMA
HISSA 1/24, LAKSHMI
W/O RAMESH HISSA
1/128, LASI D/O
MATHU HISSA 1/32
LAALI D/O MATHU
HISSA 11/32 VASUDEV
S/O0 KHEMA HISSA
1/24 SHANTA S/O
KHEMA HISSA 1/24
SHITAL D/O KHEMA
HISSA 1/24 SHEELA
D/O KALU HISSA
1/192, SAKINA D/O
RAVII HISSA 1/72
HURMA S/O KHEMA
HISSA 1/24, KALPANA
D/O KALU HISSA
1/192, KALI W/O
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NATHU HISSA 1/32,
KHATU S/O NAGII 1/4,
GANESH S/O NANU
HISSA 1/144,
CHHAGANLAL S/O
GATU HISSA 1/128,
JEEBA S/O BHEMIJI
HISSA 1/24

Village: S

agwara

106

7220

Private

Residential

0.097

NAGARPALIKA
SAGWARA DHARA 90
B AND 90A
KHATEDAR SUNITA
WO JAMBU JAIN
SAGWARA RADHA
DEVI WO ISHWARLAL
PATIDAR CHIKHLI

107

7252

Private

Sukhi 1

0.0198

PAYAL W/O MANISH
BHATT

108

7791

Private

Sirma A 1

0.0995

KUBERLAL S/O
GULABJI BRAHMAN

109

7858

Private

Sirma 2

0.0971

REKHA DEVI W/O
KESHURAM HISSA 1/2,
VISHNU S/O
KESHURAM HISSA 1/2

110

7957

Private

Beed

0.0174

NIRMAL D/O
NATHULAL KATARA
BHIL

111

8083

Private

Sukhi 1

0.18

NABLIK ANJALI D/O
DILIP NANI W/O
HUKA HISSA 1/81
KANKU D/O
KANTILAL HISSA
1/72,KANKU D/O
HALIYA HISSA 1/24
GANGA W/O DHULIJI
HISSA 1/72 GEETA D/O
PANJA HISSA 1/12
GOURILAL S/O JUMII
HISSA 1/27 JAMBU D/O
PUNJA HISSA 1/12
TAJU S/O JUMII HISSA
1/27 THAVRA S/O
HALIYA HISSA 1/24
NANULAL S/O PUNJA
HISSA 1/27,NANI W/O
HUKA HISAA 1/27
NIKU D/O DILIP NANI
W/O HUKKA HISSA
1/81 PRAKASH S/O
DHULJI HISSA 1/72
PAWAN S/O HUKA
HISSA 1/27 BAPULAL
S/O KANTILAL HISSA
1/72 BHAGU D/O
HALIYA HISSA 1/24
BHANIJI S/O BHIKA
HISSA 1/9 MAISHA S/O
HALIYA HISSA 1/24
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MANHKI W/O JUMIJI
HISSA 1/27
MAHENDRA S/O
DHULJI HISSA 1/72
REKHA D/O
KANTILAL HISSA 1/72
LAKSHMI D/O
KANTILAL HISSA 1/72
VISHAL S/O DILIP
NANI W/O HUKA
HISSA1/81 SHANTA
D/O HALIA HISSA 1/24
SHEELA D/O
KANTILAL HISSA 1/72
SEETA D/O KANITLAL
HISSA 1/72 HUKI D/O
HALIYA HISSA 1/24

Village: Padalahandliya

112 1127

Private

Sukhi 3

0.1456

KHUMAN SINGH S/O
TEJSINH BEENA
KUWAR W/O
KHUMAN SINGH

|Village: Hadmala

113 1068

Private

Sirma 1

0.0023

RAMESH S/O
MULSHANKAR

[114 |l1083/1

|Government | |Chamot | |

0.0721

|GOVT CHARAGAH

1976/1973,
1975/1973)

115 1143 (1974/1143,

Private

Sirma 2

0.1593

KHASRA NUMBER
1974/1143 DALJI
KANTI RAMILA D/O
RATNIJI HISSA 1/3
LALA RAMESH S/O
KURA SHANTI PATNI
KURA HISSA 1/9
MANIJI SHIVRAM
SAVITA D/O RAVAN
DHULI D/O RAVAN
HISSA 1/3 KEVII
PRATAP S/O HISSA2/9
DEVENG, KHASARA
NUMBER 1975/1973
PRATIK KUMAR S/O
NARENDRA KUMAR
KHASRA NUMBER
1976/1973 MANTHAN
S/O SATISH GUPTA
MAHAJAN

116 1169

Private

Well

0.0109

KALI D/O VALA HISSA
1/8 JIVI D/O VALA
HISSA 1/8, DHULA D/O
VALA HISSA 1/8
,BHURI D/O VALA
HISSA 1/8, PRAKASH
S/O PEMA HISSA 1/12,
MOGA S/O PEMA
HISSA 1/12,
LAKSHMAN S/O
PUNIJA HISSA 1/6,
LALU D/O PANNA
BHIL HISSA 1/6
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117 1172

Private

Resudential

0.0566

GRAM PANCHYAT
AABADI

118 1846/334

Private

Sukhi 3

0.0429

GANESHLAL S/O
DAYA PATIDAR

119 1898/1170

Private

Sukhi 3

0.0566

BILANAM STATE
GOVT

120 1899/1172

Private

Residential

0.3059

GRAM PANCHYAT
AABADI, HEMENDRA
S/O RAMSHINGH,
MUYRA S/O
BHAGWATILAL,
HARDIK S/O BHARAT
BHARAT, DHARMESH
S/O SHIVRAM
PATIDAR, SHIVRAM
S/O VALJI PATIDAR,
DINESH S/O SHIVRAM
PATIDAR , SADHNA
W/O RAJESH
PANWAR, ASHA W/O
MOHANLAL BhATIYA,
SURYA W/O ARVIND
BHATIYA, REENA D/O
KESHAVLAL Bhatiya,
Kunta devi W/O Vinod
Sompura, Mahendra S/O
Vinod Sompura, Vinod
chandra W/O
Ramshanker sompura

121 1925/334

Private

Sukhi 3

0.0753

VASUDEV S/O NATHU
PATEL

122 1926/334

Private

Sukhi 3

0.0518

PANKAJ S/O
NANURAM VYAS

123 |[2060/130

|Government

|Chamot

0.1355

|[CHARAGAH

124 279

Private

Sirma 1

0.0061

LALSHANKAR
DHULESHWAR
SAVITA RAMILA
NARVADA KESAR
HUKI D/O KACHRU
KADUV W/O KACHUR

125 334/1

Private

Residential

0.0562

GRAM PANCHYAT
AABDI PATTEDHARI
RAMANLAL S/O
KUBER PATIDAR,
JITENDRA S/O
RAMANLAL PATIDAR,
SHANTI W/O
RAMANLAL PATIDAR,
PANKAJ S/O
NANURAM VYAS

126 356

Private

Magri Beed

0.0101

CHANDA D/O
PREMSHANKAR,
JAYA D/O
PREMSHANKAR LILI
W/O PREMSHANKAR
BRAHNAMAN

Village: Toraniya Fala
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127 2992 Government Sukhi 2 0.0161||BILANAM STATE
GOVT

128 2993 Government Sukhi 2 0.0404||BILANAM STATE
GOVT

129 2994 Government Padat 0.0243||BILANAM STATE
GOVT

130 2995 Government Padat 0.0404||BILANAM STATE
GOVT

131 2996 Private Sukhi 2 0.0809||PUNJA S/O GANGIJI
BHIL

132 2997 Government Padat 0.3236||BILANAM STATE
GOVT

133 2998 Private Magri Beed 0.4449|[KAMLA KUNWAR
W/O BHAGAT RAM
SINGH

134 2999 Government Magri Beed 0.0809||BILANAM STATE
GOVT

Total|| 6.795||
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